FORM A
PUBLIC ANNOUNCEMENT
(Under Regulation 6 of the Insolvency and Bankruptcy Board of India (Insolvency Resolution Process for Corporate
Persons Regulations, 2016)

FOR THE ATTENTION OF THE CREDITORS OF M/S DIGITAL INTEGRATED TECHNOLOGIES PRIVATE
LIMITED

RELEVANT PARTICULARS
1. Name of corporate debtor DIGITAL INTEGRATED TECHNOLOGIES PRIVATE
LIMITED
2. Date of incorporation of corporate debtor
26/04/2010
3. Authority under which corporate debtor is | Companies Act, 1956, Registrar of Companies, RoC-Kanpur

incorporated / registered

4. Corporate Identity No. / Limited Liability U74900UP2010PTC040352

Identification No. of corporate debtor

S. Address of the registered office and principal | Registered Office 92C, Block-D4, Udyog Vihar, Sector-82,
office (if any) of corporate debtor Noida, Uttar Pradesh-201301

6. Insolvency commencement date in respect of | 08.10.2024 (Order was pronounced on 03.10.2024 by Hon’ble
corporate debtor NCLT, Allahabad Bench in C.P. (IB)/133/ALD/2019 and copy

of order received through email on 08.10.2024)

7. Estimated date of closure of insolvency resolution | 06.04.2025
process

8. Name and registration number of the insolvency | Rajiv Bajaj
professional acting as interim resolution | IBBI/IPA-002/IP-N00276/2017-18/10834
professional

9. Address and e-mail of the interim resolution | B-269, LOWER ~GROUND = FLOOR, CHHATARPUR
ENCLAVE, PHASE-2, NEW DELHI-110074

professional, as registered with the Board . -t . T X
Email: rbajajip@gmail.com, cirpdigital2024@gmail.com

10. Address and e-mail to be wused for | B-269, LOWER GROUND FLOOR, CHHATARPUR
ENCLAVE, PHASE-2, NEW DELHI-110074

correspondence with the interim resolution LAY B 7
Email: cirpdigital2024@gmail.com

professional

1. Last date for submission of claims 215 October, 2024

12. Classes of creditors, if any, under clause (b) of

Not Applicabl
sub-section (6A) of section 21, ascertained by | P

the interim resolution professional

13. Names of Insolvency Professionals identified to
act as Authorised Representative of creditors in a | Not Applicable

class (Three names for each class)

14. (a) Relevant Forms and , Web link:https:/ibbi.gov.in/home/downloads
(b) Details of authorized representatives
are available at! Physical Address: Not Applicable

Notice is hereby given that the National Company Law Tribunal has ordered the commencement of a corporate insolvency
resolution process of the DIGITAL INTEGRATED TECHNOLOGIES PRIVATE LIMITED on 3" October, 2024 order
was pronounced by Hon’ble NCLT, Allahabad Bench, Prayagraj in C.P. (IB)/133/ALD/2019 and copy of order received on
08/10/2024)

The creditors of DIGITAL INTEGRATED TECHNOLOGIES PRIVATE LIMITED, are hereby called upon to submit
their claims with proof on or before 215T October, 2024 to the interim resolution professional at the address mentioned against

entry No. 10.

The financial creditors shall submit their claims with proof by electronic means only. All other creditors may submit the

[\T\ 0 / B
e
| M

Date: 09.10.2024 Rajiv Bajaj

Place: Noida IRP of DIGITAL INTEGRATED TECHNOLOGIES PRIVATE LIMITED
IBBI/IPA-002/IP-N00276/2017-18/10834
AFA Valid till 07.12.2024

claims with proof in person, by post or by electronic means.

Submission of false or misleading proofs of claim shall attract penalties.
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FOREM &
PUBLIC ANRDUNCEMENT
iUnder Heguletion & of the insaivescy and Barfruprey Hoard of knda
|Inzelvpncy Hisolutmn Precess for Corparate Persons Hegulstinns, 20764
FOR THE ATTENTION OF THE CREMNTORS OF
B[S MGITAL INTEGRATED TECHROLOGIES PRIVATE LIMITED

FINANCIAL RESTRUCTURING & RECONSTRUCTION GROUP,

Iﬂ d”S’ ﬂd Eﬂﬂk C‘I‘f 11th Floor, Hyatt Regency Complex,
_— New Tower, Bhikaji Cama Place, New Delhi-110066

PUBLIC NOTICE FOR E-AUCTION FOR SALE OF IMMOVABLE PROPERTIES

E-Auction Sale Notice for Sale of immovable properties mortgaged to Indusind Bank under Securitisation and Reconstruction of

kthc:thI

DRGSIL SMITHS I:hl DIA LIMITED

SINCERE

/  smiths

RELENANTY PARTICICNAG Financial Assets and Enforcement of Security Interest Act, 2002 (“the Act”) read with proviso to Rule 8(6) of the Security Interest
1. |Wama of coeporate datior DIGITAL INTEGRATED TECHNOLOGIES PRIVATE e i i i - ; Regd. Office: Flat Mo. 908, Arunachal Building, 19, Barakhamba Road, New Delhi-110001, India
FiRaiFER (Enforcement) Rules 2002. Notice is hereby given to the public in general and to the Borrower / Mortgagors / Guarantors in particular that Corp, OMice: A-80, Sector-2, Noida (U.P] 201301, India

the Authorised Officer of Indusind Bank Limited had taken Physical Possession of the following property(ies) mentioned pursuant to

PH: 481 120 4125476 Email: infoi@orosileom, Website: www.orosil.com, GIN: LT4110DL1894PLC0SS341

2. |Date of mecorperation of corgarate dehtor 26/04/2010 demand raised vide notice issued under Section 13(2) of the Actin the following loan account with right to sell the same on “AS IS WHERE
Attty ynder which oemrate tabte s |Cisngamdas Act, TO00 Ragstar of Camosnied, FIiE IS, AS IS WHAT IS, WHATEVER IS THERE IS AND WITHOUT RECOURSE BASIS’ for realization of Bank's dues plus interest as STATEMENT OF UNAUDITED FINANCIAL RESULTS FOR THE 02ND QUARTER AND HALF YEAR
Aiorited frbgaiorsd K detailed hereunder and whereas consequent upon failure to repay the dues, the undersigned in exercise of power conferred under ENDED SEPTEMBER 30, 2024

Section 13(4) of the said Act read with Rule 8 of the said Rules proposes to realize the Bank’s dues by sale of the said property(ies). The (FigurasNR In Lakhs excapt per share data)
sale of the below mentioned properties shall be conducted by way of E-auctions through web portal: https://lwww.bankeauctions.com

4, |Corpoeate ldemtity No, | Limsted [sahilivy UrsBONUF 20T IFT CO=E35F

Kentificatian Mo. of corporate dehior - [ QUIHH Ended Fnr lhl: Hal 'I'Hr Er-:lnl Yaar Ended
- : ; : Name of Account/ Amount as per Demand Notice & | e
i :ﬂ?:fﬂn:rn;?;:;i::ﬂwﬂ i :T: ;: ﬂ:f;uﬁi:‘;:ﬁ'ﬂ: ;uu:h"' Mortgagors/ Guarantors Demand Notice Date HE,,I,_! Particulary 30.09.2024 30,06.2024] 30.00.2023| 30.00.2024 | 30.00.2023 | 31.03.2024
B, |Imsolvency commencement date i resgect of  |08.10.2024 [Order was pranounced on 03, 10.2024 Taneja Paints & Hardware Store, Mr. Sanjay Taneja, | Rs. 4,35,76,403/- as on 31.08.2021 together with further interest from .W"“d""ﬂ'W"’”d"”]l‘u"“”d"‘“‘:' {Unaudited) | (Unaudited) | (Audited)
cnrporate debipr by Hon'like MCLT, Alishabad Bench n C.P Legal heirs of Mr. Govind Lal Taneja, Mr. Sharda Taneja, | 01.09.2021 plus cost, charges and_ expenses etc. thereon. |1 | Total Income from Operations (nef) ! 5.86 498 ! B.66 10.95 21.04 | 54.51 |
(18K 1 JUALI2015 and copy of erder racsived through Taneja Complete Home Solutions Pvt. Ltd. Demand Notice Date: 05.10.2021 2 | Net Prafit | (Loss) for the penod (hefors Ta, |
amad on 08.10.2024] : Reserve Price . Last Date | | Eecaplina Snec Exkeomnary el | DU | Claa8 ) (s le3ad | [eRe) | MR
7, [Estemated date of closure of insslvency 08.04,7025 Details of END Date & time | ™ .., 3 | Met Prafit /(Loss) for the period befors Tax
resalution process properties Bid increase amount of E-Auction Submission [aftar Excepfonal andbar Exfracedinary sems) | [10.37) [13.50] {1619 [23.95) (26.54] 40T
B, |Mame and ragistratien numbes of the msolmncy |Rap Bajs : " " " " 4 | Net ProfdiLoss) for the periad afer Tax (afer
professional seting & ingeam rezokaion IBENPA-DOZIP-NOO2FE 201718110834 All that piece and parcel of immovable resujenhal prOpeny.SItuated at Flat Rs. 33.50 Lac 08.11.2024 06.11.2024 E:;l:eulz-:ln-al andlor Er:ral:r'-:lm-ar:.' |1E1'115] [10.32) [13.58] | 16.18) (23,80 2. 40] {40.E5)
settessiansd No. C-2/1105, 11th Floor, Tower C-2, Tulip Grand, at Village Akbarpur Rs. 3.35 Lac From up to Tl i R e - +
. — - - - Barota, Hadbust No. 62, Sector 35, Kundli, Sonipat, Haryana measuring - 10.00 AM 4:00 PM ota Fl"ﬂl""fﬁ nsive Inoame! (Loss) for e
1. |Addresis o e-mail of the interim resiution  |B-268, LOWER GROUND FLOOR, CHHATARFUA 1221 sar ft dbv Mr. Saniav Tanei Rs. 1.00 L : period [Comprising Frofi' {Loss) far the
professianal, as regstead with 5 Board ENCLAVE, PHASE-2, REW OELHI- 110074 Sqr. 1. ownea by Ir. sanjay laneja S- 1. ac to 11.00 AM pesiod (afler fae] and Othes Comprakansiv
Emai: thajajip@gmail.com, ciepdigital2024@gmail com Name and contact details of Authorised Officer- Yatendra Kumar, Incam {afbar mjl (10.32) [13 _f-_E-_| {15 E]___!_ijf-_ g0} | [25.86) {40.68)
correspendune with the sterm resn lulion ENGLAVE, PHASE 2, NEW DELHI 110074 TERMS & CONDITIONS: 1. The interested bidders shall submit their EMD details and documents through Web Portal: ? | Crttear Equity =8 == (393.78} | (34508} | [I50EG)
professinnal Email: cirpdigital 202 4@gmailcom https:www.bankeauctions.com (the user ID & Password can be obtained free of cost by registering name with & | Earning Per Share (Face value Be. 1~ Each) il
11 |Last datn for submeszinn of clsims 215t Detober, 2024 https:/lwww.bankeauctions.com) through Login ID & password. The EMD shall be payable through NEFT /RTGS in the following [For Cortinuing and Discontinuing Operaticns)
710 R account: 00053564604005, IFSC Code - INDB0000005 latest by 4:00 PM on or before the dates mentioned in the table above. Please Basic * Dilutad {In Rs.} 10.02) {0.03) (0.0u) (0. 0E] (13,06} (o0
JClasses of creditors, iF any, wader clause (80 ol [No1 Applsahle

note that the Cheques shall not be accepted as EMD amount. 2. The Bank shall however not be responsible for any outstanding
statutory dues / encumbrances / tax arrears, if any. The intending bidders should make their own independent inquiries regarding the
encumbrances, title of property(ies) & to inspect & satisfy themselves. Property can be inspected with prior appointment with the L
Authorised Officer. 3. The intended bidders who have deposited the EMD and require assistance in creating login ID & password,
uploading data, submitting bid, training on e-bidding process etc., may contact our service provider M/s C1 India Private Limited,
Helpline Nos. 0124-4302020 / 2021 / 2022 / 2023 / 2024, Mr. Mithalesh Kumar, Mob. No. +91-7080804466, email ID:
support@bankeauctions.com and for any property related query may contact the Authorised Officer as mentioned above in office

aub-saction PG| of zactien 21, ascartaeed by
he imeri regalutien peofessonal

Bismes ol bsolvency Prolessinnats idestifisd ta
ack az Amthorsed Representative ef creditom in
2 class [Three names for gach class)

|ta) Relevant Fomes and

NOTES:

The. above Linaudited Fmancial Result of the Company for the 02nd Quarker and Half Year ended Saplember 30, 2024 have

besn revewed by the Audt Commilles and approved by the Boaed at their respective meelings, held an October 07, 2024

2 This Slatement has baen prepared in accordanca with the Companies [indian S&ccounting Standards) Rules, 2015 (es amanded)
ard prescibed under seslion 133 of the Companies Acl, 2013 and ofhei recognisad accounBng praclicas amd policias B (ha
axtan| possibia

1% Nat Appleabile

Web fink:hittpa:(jikbl e inlhome dowrloads

03 Detals ok-eutheized oreseniativns are  {Fiysical Address- Mot Appleable hours during the working days (10 AM to 5 PM). 4. The highest bid shall be subject to approval of IndusInd Bank Limited. Authorised 3 Since the Company operates in single segement, segement wise reperting is not applicable according ko fnd AS 108.

ovukale ot Officer reserves the right to accept / reject all or any of the offers / bids so received without assigning any reasons whatsoever. His 4 The fnancia results will be made avalable on the Company's websibz at www crosil com and al the websile of stock exchange,
Motice & herehy geven that the National Company Law Tribunal has endered the commencement of & conperate decision shall be final & binding. 5. In case of any default of respective payment within the stipulated period, the sale will automatically wrw bzeindia com
wolvuncy msslution process of the DIGITAL INTEGRATED TECHNOLDGIES PRIVATE LIMITED on 3rd stand revoked and the entire deposit made by the bidder together with the earnest money shall be forfeited without any notice and the 5 Previous years/Quarter's figures have been regroupediewoded wheneves = necessary to make them comparable with thase
October, 2024 order was prosounced by Hon'bis NCLT. Allahsbad Bench, Prayageaj m C.P. 0BV 133IALDI201S property(ies) shall be resold. The defaulting bidder shall not have the recourse / claim against the Bank / Authorised Officer. 6. For quarteti hall year
nd capy of arder recaived w021 2024 detailed terms and conditions refer to the Bank’s website www.indusind.com and www.bankeauctions.com. 8 Thera wera no investors complaints pending as-on 02nd Quater and Half Year ended Septernber 30, 2024,

Tk ereditees of DPEITAL INTEGRATED TECHNOLOGIES PRIVATE LINMITED, ars berely called upon ta
suhmit- their claims with prest en or befere 2157 Octeber, 2024 to tha interim esehtion professional at the
pddress mentianed aganst smdry Mo, 10

Tt linancal erediiors shall sshimil thes clains wille praof by decironic means anly. All ather eseditors may
suhmit the claims with prool mpseeon, by pest or by elactmanic means

Gubmigzics of falze o misfading proafs of chaim shall attract penakties,

For & on behalf of Board of Directors of
Orosil Smiths India Limited

Bd-

B K Marula

{Managing Director)

DIN: do003628

STATUTORY 15 DAYS SALE NOTICE UNDER RULE 8(6) & RULE 9(1) OF THE SARFAESI ACT, 2002

The borrower / guarantors /mortgagors are hereby notified to pay the sum as mentioned above along with upto date interest and ancillary
expenses before the date of e-Auction, falling which the property will be auctioned / sold and balance due, if any, will be recovered with
interestand cost.

Date: 09.10.2024

Place: Dedhi
Date: Octobar 07, 2024

Place: Sonipat (Haryana) Authorised Officer, Indusind Bank Ltd.

Ragiw Balaj
IP of DIGITAL INTEGRATED TECHNOLOGIES PRIVATE LIMITED

[BEUIPA-D0ZNP-RODETE200 71810834
AFA Valid 8l 07.92.2024

Oate : 09-10-2024
Place : Noids

13, | OPRV1E1 | Bachan Kumar 27.00.2022| Rs. |Froperty No. B45{0id]  Rs. 25.10.2023 Rs. R 26-10-2024,
- FII NTC rope \ SH UBHAM HOUSI NG DEVE LOPM E "T FI "ANCE co LTD 100000 | Yada, 017,323 |Fial No. 45), Third| 14,85,230/- | [Physical] | 961,920/ | 96,192/~ | 10:00 AM to 4:00 PM
enaral Public is hereby informed tha 1 5016330 | Lata. Faor [Rhs), Khassa No. 302 Third Finor, Piot
undar the  Gowt of India. Banke h bh Corporale Office : 425, Udyog Vihar Phase IV, Gurgaon-122015 (Haryana) B-41 JJ Calony 5525 Matan Garden | No-04 L5L Market
Amalgamation Palicy -2020, Allahabad s u a m Ph:0124- 4212530/31/32, E-Mail: customercare@shubham.co, website : www.shubham.co Packat -4 Ullam Uttam Hagar, West Kew Rajdhani Enclave,
: : Nagar Mahan Dedhi -110059 Vikash Marg near Preet
Bank -Indian Bank were amalgamated PUBLIC NOTICE FOR SALE OF IMMOVABLE PROPERTY(IES) Warket, Wother Vihar Mo Statoe,
and NIT Fandabad Branch (erstwhile Sale Notice for sale of immaovable properties as per proviso to Rule 8{8) and Appendix-IV-A Dairy, West Delhi Mew Delhi - 110092
Allahabad Bank Branch) was mesged {Under Securitisation & Reconstruction of Financial Assets & Enforcement of Securily Interest Act, 2002) 110058 |
with Faridabad branch (indian Bank Whereas the undmi%r;nd being one of the Authorized Officer of the Shubham Housing Development Finance Company Limited (hereinafier called the | 14. | 0BRE220 | Jazpal Singh, 19102023 Rs. 2nd - Hoar  Witheat | Rs. 20,04 2024 Rs. Rs. 26-10-2024,
Branch). During the course of shifting Company) under the Securitisation and Reconstruclion al Financial Assels and Enforcemant of Securily Interest Act, 2002 (The Act) and in exercise o 8000005 |Jasmeet Kaur, 14,42,186/- | Roal  Rights  Khasra | 18,28,311/- | (Physical) | 12,24, 720/~ | 1.22.472/- | 10:00 AM to 4:00 P
the laan files/ sacurities documents. the powers conferred under Seciion 13(2) read with rule 9 of the Security interest {Eulnrcamerltj Rules, 2002 (The Rules) issued demand notices calling 051259 | C &7 Y Jahangirpuri MoT17/1102 G | 302 Third Flooe, Plial

Al TR LA o ; upan the borrowers, whose names have been Indicated In column [G) below on dates specified in column (D) wrtten against exch of them, calling upon Morth West Defhi Bo112 B B Block Sant | No-04 L5L Market
following Cnginal Title Deeds were lost/ them to repay the outstanding amount indicated in column (E) below within 60 days from the dale of receipt of the said notice. 110033 Hagar Burari  Horth | New Rajdhani Enclave,
misplaced in transit and are not The borrowers having failed to repay the amount, nofice Is herefry given to the borrowers and the public in peneral that the undersigned has taken voluntary Delhi -116084 Vikash Marg near Prest
iraceable surmenderad/possession of the property morigaged with the company, described in column (F) herain bekow, 1o recover the sald outstanding amaount, in exercige Vihar Metro Station,

i of powers conferred on me under s&ction 1 Eﬂl-fl] of the Act read with Rule 3 of the Rules on the date mentioned in calumn [H). Mew Delhi - 110092
1. Original Sale Deed no. 1579 dated The Boerower In particutar and the pulc in general be hereby cautionad not to deal with the properties mentioned in columa (F) below and any dt-,almgs wiith _ —

07.05.2004, registered with Sub. these propertias will be subjct to the charge of the Shubham Housing Development Finance Company Limited for an amount mantiosed in column(G) 15| SHE_ | Kisher Kumar, 162023 Re. (PRiMo IS Kieer o)  Me (MEHLIES) R Rs. 26-10-2024,
Bl B d e o Now, the borrowes and the public in general is hereby also informed that the said properties would be soéd by public auction on date, time and venue as specified 1509, | M Balu;. 6,230,282/~ | 1963 Min Krishna Vihar | 8,77,691/- | {Symbefic) | 7.66,800 | 76,880/~ | 10.00 AM to 4:00 PM
SE‘J,‘I G ; in colupn (K) against each of the property by inviting bids in the sealed envelopes as par the procedurg and tlerms and condtlons stated befow 044570 Efll;fﬂﬂ "l-:"lzﬂl'um'"ﬂ' EH'-'!WF ~"I"Ht:|'; Behta | 302 Third Floos, Flat
unilt Gaur ikagas Behta azipur #rana | Nao-04 LSL Market
2 Oyiginal Convevance Deed no. 1312 Demand Toial Due Dale & EMD (Rs.} Hazipur Khasra Mo- Loni Tehsil & Dist) Wew Rajdhani Enclave,
23 Ei Gatac] 06 gﬁ 1997 e ”'ﬁ"“ Name & hcoress ol | pemand | MNotice | FProperiyAddress | Ason | Types! | CumentRP | (10%sf | S0STEEE 1959 Lon| Ghaziabad Ghaziabad  Uttar | Wikash Marg near Prest
eilles t Kefice Dale |  Amount 04.10. 2024 | Pessession RF} UP 201003 Pradesh -201005 Vihar Metro Station,
3. Original GPA no.45 daled a 8 C 0 E F G H i ] K | Mew Delhi - 110092
03.04.7990 1. | ONDAZ20 |Chetanya Prakash, [22.11.2023| Rs. | Buit Up Upper Groumd|  Rs. | 14.09.2828|  Bs, Rs. 12-11-2024, | 16.| DDEL220 |Mohan Lal Tyagi, |22.11.2023| Rs. |Upper Ground Foor|  Rs.  |2205.2024) s Rs. 26-10-2024,
4, Transferletter dated 06.07.1935. 4000005 | Geeta, 16,93,443/- | Flaor Lef Hand Back| 20,60,708/- | [Physical) | 14,40,000/- | 1.44,000/- | 10:00 AM to 4:00 PW 3000005 | Lata, 16,25,049/- | Ordy  ‘Withoat F?'r:lnl1 32.68,077/- | (Physical) | 18,02,995/- [ 1.80.299/-| 10:00 AM to 4:00 PM
5 Mo Dues Ceriificate dated 046781 | Ambey Public Side  ‘Withoul Reaf 302 Third Floos, Piol 045899 |G 12 Block G MCD & Rights, HKhasra  No. | 302 Third Floor, Plal
9412 1006 Schpol, Gall No Right Out Of Khasra Mo-04 LSL Market & |Flats GTB Ngr GTE Rs.  |12%8  Steet  Noj No-04 LSL Market

e 1 _ SO/6D0, B- Black, Mo 11,21, Gaf Np 2, Wew Rajdrani Enclave, ODEL220 | Metro Station North 10,89,733/- | 15, Siuated In The | New Rajdhanl Enclave,
The above mentioned title deeds Sanl Nagar, Near Dal B-Hlock.  Kamal Pur Vikash Marg near Preat 4000005 | West Delhi -110009 Exiended Lal Dora| Vikash Marg neat Preel
idocuments are under lien/charge with Godam, North -Oelhl, Majra, Bararl, West Vihar Metro $1ation, 046177 Abadi  Of  Village Vihar Metra Station,
Indian Bank NIT Faridabad Branch, If Defhi 110084 Sl N Del Mew Delhi - 110092 ‘%’E:.‘a.. North  Delhi Mew Delhi - 110082
?I‘?Ey pEEE&D;ﬁFI-:;S i, may p:Ei_SE mgfar’é 2. | DDEL191 | Dipendra Sahoo, 25.04.2024 As. Privale Mo 104, First Rs. 01.87. 2024 Rs. Rs. 12-11-2024, 17.| DDEL161 | Mohd Nanne Khan, | 22.11.2023 Rs. | Fiat No. C-12 Eemnr Rs. 22,06, 2022 Rs. Rs. 26-10-2024,

_ bran anager, Indian ban 1000005 |Geetanjall Saha, 642,352/ |Foor,  First  Floor | 8,01,993/ | (Symbedic) | 13,671,528/~ | 136,152/ |  10:00 AM to 4:00 PM 2000005 | Shahnaz Parveen, 11,00,027- | Foor, . (Withcat Roof | 13,365,513/ | (Physical) | 6.03.612% | 0,361~ | 10:00 AM 1o 4:00 PM
Faridabad Branch, contact no. 0129- 024440 (B -104 158 Floes Khasta Na. 1276 Min 302 Third Floes, Piat 003318 | H Ho-1053 Gas Right]  Back  Side| 302 Third Floos, Plot
L) apashera (], EMlE Al Hew Rajdhans Enclave, [ 5 il } | i
E_rﬂ_n-:h Haqag_qr__ Dathi Dispensry Wali Oora  Abadi,  Village 'Hrtlsh?iarn near Preet Hmf.:glgh:é :]?1 F;E;:r': Na':m I:_:-::jgpg -?;:5? ml'::ni::;c m{
Gali South West - Kapashera, Soulh Vihar Metro Station, Delnl, East Delhi - Village Milk  Majra, Vihiar Metro Station
110037. Ghaziabad, Uittar |
FI]HM NO. |T'-1 C EE 3. | ONDAZ? |Gurcharan Singh, | 20.01.2024 Rs. Built Up Flat On Second Rs. 17.00.2024 Rs. Rs. 12-11-2024, Pradesh - 201102 |
DZ00000 | Jyaki, 15.68,.232/- | Floor - Without  Foal | 18,563,168/ | [Physical) | 12,835,040/ [ 1,28.304/- | 10:00 AM to 4:00 PM |5z T [
0 Rule 30 of Compa 5044512 | Kh. No. 123/18 Gl Rights _ (Right _ Hand 302 Third Fioor ol | ' | 4506 | Fargana Koataone | |13,45,002 gmm rrf . 1&13 ogt | 25,08 216/- | [P u.lam?]u 10,45.600- | 1.045300| 1000 A e 40
. . M. 17 B Block 1st Back  Side}, Khasra Mo-04 L5L Market - | TR CARTM Lo o Pagas Ve “"JE% \Finyica LR 10:00 AM 1o 4:00 PM
' , T e 038776 | 7210, Marwan Basti, Loni,  Pargana- | 302 Third Floos, Plot
Floor Sant Magar Mo- 117217 biresd Mo- New Rajdhani Enclave Johl i
.ﬂ.ft'.'ml sament 1nn I:m puhlnhun in Burarl Gopal Dairy 2 Block B, Village- Vikash Marg near Prect Amarpuri, Nabi Loni, Temsil & Distl-| Ho-04 LSL Markel
Newspaper for the change in Morth Delhi -110084 Kamaipar Majra, West Vihar Metra Sislion Karim, Paharganj, Ghaziabad Uttar | New Rajdhani Enclave,
Regislered Otfice of the Lompany Sant Nagar Rusrarl Maw Delhi - 110092 (elhi-110055 Pradesh 201101 Vikash Marg near Preel
fram one state to another New Delhl -110084 Vihar Metro Station,
tral Governn & [ OiiHPZa | Himansh, 002208 e |Khwsas No 692 Uni|  Fe.|Beaes|  Re | Fe. | 12412008, S Iy D
1ich, Delhi ||| :_:- g 1000005 | Sumitra Barik, 20,37 557/~ | No, 3, First Floor Rear | 23,06,357/- | (Physical] | 16,02.720/- {160,272~ | 10:00 AM o .00 pw | 19.| OMOGI8 |Radhey Sharma,  |22.04.2021| Rs. |Property No561 (ld) R, ol10024) Rs. | Rs 26-10-2024,
1 056419 |5 /404 Dakehind Pusi B Fiat Fromt Bsock 302 Third Eloar, Plat 0500000 | Soni Devi, 33,34 803/- | Mo S61-4 ‘Ward No.5 | 67, 70,275 | (Physical) | 26,51,8400- | 285, 704" | 10:00 AM 1s 4:00 P
Dr Ambedkar Ngr Extended Abadi OF Lal Mo-04 LSL Market 6012949 | 705 4t Fioor Mhasra  Mo.1151/3 302 Third Fioos, Plal
Puspa Bhawan Haut Dora, Village- Dewdi, New Raidhani Enclave, Ward Mo 3 Sagar Hew Dethi Mo-04 L5L Market
> Tea Shappe South Teshil- Haur Khas, Vikash Marg near Preet Apartment Mehraull Hew Rajdhani Enclave,
COTROrE Delii Deihi -110082 Mehraull, Mew Delhi Vihiar Metro Station, New Dethi 110030 Vikash Marg near Prest
AND South Delki -110062 Mew Delid - 110092 Vihar Metro Sialion,
In the matter of Chintamani Agrotech 5. | OPRV221 | Sanjeev Kumar 20052024 RAs  |Khasra No. 1508 Rs.  [05.08.2024| Rs Rs. 12-11-2024, ! New Delhi - 110092
(India) Limited (CIN; 1000005 | Yashisth, Surendra 2703641/ | Vilage Ohalana, | 29,44, 404/- | {Symbelic) | 70,56,960/- | 7.05.606/- | 10:00 AM to 4:00 PW | 20, | ODEL210 | Sandeep Anand, 20.08. 2022 Rs. Property Mo 331, i Rs. 12.01.2023 Rs. Rs. 26-10-2024,
Y s 054871 | Kumar, Maharana Pratap 302 Third Floor, Plot 7000005 |Chahal Anand, 23,77, 12/ | Knasra Mo 52/32/4, Lal| 34,49,667/- | (Physical) | 30,05,640/- | 3,00.564/- | 10:00 &AM o 4:00 PM
L31101UP2001PLCOG3466) having its Archna, Chowk Ta  Shahead Wo-04 L5L Market 037813 | A1 165 Janakpuri Dora Abadk Of Vilage | 302 Third Floor, Plal
Registered Office at A-1-0, Sector 16, H Na. 542 Bus Stand =lamy Pargana Dasna, Hew Rajdhani Enclave, Metro Pillar No 619 Rampura Delhi, North | Mo-04 L5L Markel
Gautam Buddha Nagar, Noida, Uittar Dvalarsa Dhaailam Tehsil Dholana, Dist. Vikash Marg near Preel West Delhi 110018 Wesl Delhi 110035 | New Rajdhani Enclave,
ol o, ! Hapur Washisth Hapur, Ghariabad - Vihar Metro S1a%ion, Yilash Marg near Preet
Pradesh, India, 201301 Chowk Ghaziabad 245301 Kew Delhi - 110092 Vihar Metro Station
-Petitioner Uttar Pradesh Mew Delhi - 110092
Notice is hereby given to General Public -245301 - P I 10-
that the company proposes to make the . | DGZEZ2 | Santw Yadav. 25042024 Rs. [Pt No. 37, Ground| R, 01072024 |  Rs. Rs. 12-11-2024, e 1"5'33‘ g:ﬁ:rggur:::m R B n: :41.-'- Eﬁf amﬂjrlu IElazruE"{:;; 1 Eﬁséw- ?g.[::niﬁ} £h| wﬁzw- 1 ﬂﬂ 15'52.*- m-gﬂg tglﬂu' PM
; Lol 000005 | Endu Dew, 12.31.028/- | Flaar,  Lhs,  Without | 13,49,381/- | {(Symbadic) | 11,271,040/ | 112,704/ | 1000 AM ta 4:00 PR T ; o inis A o T ol
application to the Central Government ) : 047028 | Tibra Road Bagh Jalalabad Techail- | 302 Third Floor, Plal
; 052954 | C & Janakpuri Rood  Rights ~ Golony 302 Third Floor, Plot Colonc Modinagar Madinianar D, | No-04 LSL Market
under section 13 of the Companies Act Shaibabad S M Mall Known As Janakpur, Mo-04 LSL Market ¥ ag 4 ;:E“ ..l -4 L5L Mar
2013, seeking confirmation of Ghazishad Littar Village-Pasonda New Rajdhani Enclave, un:Iertish a fﬂ;ﬁ"ﬁ“";f;"'ﬁ;}
STiaiakien oF Mhms anden ol Pradesh -201005 Pargana_Loni, Dist. Vikash Marg near Pres! omibtiol st
Association of the Company in term of T B i . New Delhi - 110082
special resolution passed af 7 OEL Shiv Kamar 3917 7023 A s Hearn fis 71 06,2074 Rs Rs. 12-11.2024 22,| SHB_ | Sobhash Chand 28.06.2022 Rs. C-1M47 Grourd Foor|{  Re. 07.04. 2022 Ra. Ra. 26-10-2024,
Extraordinary General Meeting hetd on | 1508 |soniya, ' 950748 |No. 408,  Arua|12,54,825/- | (Physical | 13.49,250/- |1,50.925/-| 10:00 AR gt I TR, | Siana, 6.51,340/- |DIl Exin  Bhopura | 10,31,761/- | (Symbofic) | 12,80, 115/ | 1.28.011/- | 10:00 AM to 4:00 PN
Monday, 23rd September 2024 to 044172 | 418, D-1, Sultanpari, Measuring 60 5q 302 Third Floer, Piot 000454 | Kavita Kasana, Ghaziabad Uttar | 302 Third Fioge, Plat
k " Maw nau."'_”m]“ Wels- Le B0 "Trq m M LEL H h G-1/4T OLF Dilshad Pradesh -201005 Nio-04 LEL Market
Ena'i}'lﬂ e HIHIARTIY o change its Mirs Dut Of Khasea Hew ﬁqdm,.- E:r,;|:.l... Ext Bhopura Wew Ragdhani Enclave,
Registered Office from “State of Uttar Mo 118, Sitautad In The Vikash Marg near Pregt Sahihabad Vikash Marg near Prest
Pradesh” to “MNational Capital Old Lal Doea (1908 Vihar Metro Sadion, Ghaziahad Uttar Vihar Metro Station,
Territory of Delhi” 09). Abadi Dah ol Mew Delhi - 110092 Pradesh -201001 Mew Delni - 110092
: . Vilage Bakhalwar Pur,
Any person whose interast |5 likely to be nﬂiﬁnm; Nate: T [ha rnoedockae of B Company, Ihere 15 no mocambyance on 168 sbovs preperlies. Tams and conoiians af duehian soe mahbica
affected by the proposed change of the B. | OCTRZ1 | Sunil Mishra, o001 2024 Az Lelt: Side Pramisss Rs. 27 03,0074 Rs. Rs. 12-11-2024, TERMS & CONDITIONS OF PUBLIC AUCTION:- PROCEDURE AND TERMS & CONDITIONS OF PUBLIC AUCTION BY INVITING BIDS:
registered office of the company may D300000 |Pusp Lala Mishra, 13,12.947)- | (Adoinng  Froperly | 15,868,943/~ | (Symbelic) | 15.20,182/- [ 1.52.018/- | 1000 AMts &00PM | 1. The Properties at Serlal No. 1 to 12 can be inspected on 08-11-2024, and Properties 21 Serlal Mo, 13 1o 22 can be inspected on 22-10-2024 from 10:00 AM o
delivar aither on MCA portal 505253 f;ﬂ-ﬂ:'ﬂn_ Eﬂhra. gu. \ il‘:i?_nh & Witnout 302 Third Floor, Plol 04:00 PM. respectively.
www meaaovint by fillina Investar %07, I Ieagar nood Hignis), Locased Mo-4 L5L Markef | 2. Sale is subject to the conditions prescribed in SARFAESI Act/Rules 2002 and the terms and conditions mentioned hereunder as also subject to conditions in the
| : q | by L Asfiram Jamgpara On Third Foor of The New Rajdhani Enclave, offer/bid documentsto be submitied by the intending participating bidders,
complaint form or cause to be deliver Asheam Metro Property Beanng Vikash Marg near Preel A e : . . . .
or send by registered post of hisher Station South Delhi MCD Mo, - IT1-A Vihar Metro Station, 3. The bids shall be submitied in a mg!lenl envelope to H'rg oifice of underzigned atong with a Demand Drafl/Pay Order lowards ihe Earnast Money Deposil favauring
: 1004 Oul - O Khasra Mo Mew Delki - 110092 Shubham Housing Development Finance Company Limited, payable lacally. The Earnes! money deposil shall nel carry any Interest. Alang wilh Bid lorm the
objections supported by an -atfidavit 1705542 Sitated proposed hidder shall also attach his/har identity proal’ KYC norms and proof of residence susch as copy of the passport, Aadhar Card, election commission
stating the nature of hisfher Interest A Hari  Magar, card, ration card, driving Heense ele, and a copy of the PAN card [ssued by the Income tax deparimenl
and ground of apposition to the Ashram, MNew Dehli. 4. Lask date to submit the bid along wilh Earnes! Money Deposit on or Before 11-11-2024 for Properties at Serial No. 1 1o 12 and 25-10-2024 for Properties at
Regional Director at the Address B-2 .E#EEHMH Dethi Serlal No. 13 & 22 fram 10:00 AM 1o 04:00 PM respectively -
Wing, 2nd Floor, P1. Deendayal 8. Inno eventually tho progerly would be sald balow the meserne price-indicaled against cach of the properiy.

’ 1 9, | DJNP19D | Sushma Thakur, 20,05.2024 Rs. Poperly No.  A-18, Rs. 05,68, 2024 Rs. Rs. 12-11-2024, : ; SRR = SR i ; : ; "
Antyodaya Bhawan, 2nd floor, CGO 3000005 | Ignatius John, 25,34.272)- | Area Measuring 200 | 27,08,779/- | {Symbeiic) | 19,20,600/- | 1.92.060/- | 10:00 AM to 400 P | ﬂ; ":f g: Eﬁ E"L,S:UE.,Z" "E:;Em g : T:,"f'ﬁfmnﬂﬂ,ﬂm ",f"fn;".f"ﬁﬂ'f??“f.,'?f'ﬁ{;g;’;‘f‘n"? "n'“p,':,“ﬂrn;: ZEJ?ET?EHTB,}, "j,ﬂég“g‘gﬂﬁi 12? i Fios
':: |E‘I ng ﬂﬂihi-ﬂl]l][lﬂ 'i".'l-thil'l ﬂﬁﬁ'ﬁﬂ UFI'I'ETE-i'I!.' DE||'I| ﬂb‘ﬂ "I"BTIJS. I'Sl:l :'I: &0 307 Third Floar Fiot WO R DRELE i.'l Ll | ] : I 1 Y Q LEL TUress Br cl ENeEr d ance, JEGE LR B -3 'i IJ|.'| '|'L-

Omplex, 1, ; oh Puri South Part OF Khasia N | Thoaisand Only) and m the event of higher bid price being offered the company shall have the right to 2ccept the same, Theseatter, the Purchasar will be required to pay
14 Days of date of publication of this mﬁ"ﬁgﬁ ﬂalhiﬂ 1;3 EHEIEJ"'H II?E Hetuﬂql:dﬁ#nﬂaﬁ::w deposit af 25% (Twenly-Five percent) of the sabe price, aftér adjusting the eamest mandy deposit, immediately at the fall of hammer with 1he undersigned upon recesgt
notice with a copy to the applicant 410021 Area OF Village Nawada Vikash Marg near Pragt od said amout the company will confirm the accaptance of the bid, The request for extension of tma may be allowed by the Authonsed officer at his sole disgration
company at its registered office at the And The Colony Known Wihar Metro $1ation, Suﬂiﬂl:_l o such terms and conditions a5 may be desmed at anil proger by _nlm. In the-gwiert thie highest biddar r:lils_t-'.'l temdor 25% of the bid ?ll':'llZIU||I !l'lh"r'ﬂ.'llia.mlg.l Al thix
address mantioned halow: As Jai Bharat Enclave, Mew Delkd - 110092 & of hammer then tha earnest money depossed by the highest bioder will be for feited and the property wawkd e offeren ta th second highest hidder. The balance

: ’ Bhagwati  Garden, amount of the purchase price shall be paid by fhe Purciziser 1o the undersigned on o belarg the ifteenth day of confiemation of the sale of the sail property of SwCh
A |. -D, Sector mﬁa‘m“—.‘ Buddha Nagar, Uttam  Magar, HNew extenced pericd &5 maybe agread upan in wiiging by the parties. In defaull of payment & within ihe time as menbionad abave, the company shall be af liberty o forfeit
Moida, Uttar Pradesh, India. 201301 Delhi -110059 the Earnest Momey Deposit ani'or any ather depasit made by the purchaser and procesd with re-auction ol theProperty, That defaulting purchazer shall forfeit al claims
For CHINTAMANI AGROTECH {INDIA) LTD. 10.| DBORZT | Urfi Khan, 20.01.2024 Rs. Property No. On Rz- Rs. 26.08.2024 Rs. Rs. 12-11-2024, o the proerty of o any part of the sum far which may Be subsequently sold
Shy- 1000000 | Tasleem Begam, 14,862,816/« | 541 And RE 5410, | 17,80,978/- | (Physical) | 11,88,000/- | 1,168,800/ | 10:00 AMto 4:00PM | 7. All the payments shall be made by the purchaser by mears of fhe Demand OrafuPay Order favouwing Shubham Housing Development Finance Corpany Limibed.
Name of the Director; i maEiE:?'"um ;I;!:El Flﬁgﬁghll:]‘gg:ﬁ :'E ETETI:.!H' :Hl][ 8 Onraceipl of te sala i full, the compary Shall be issuing a Sale Cortificals in Tavawr of the Purchaser and would hand-over the possession of the propedy to the
. R g 2 arke Purchaser,
Satish Ramchandra Kotwal it
< ek e Burtao)_Eal o e Floyant Enciane; 8 The said knmovable Propecly described Inthe Schasule shal reman and be al 18 sole nskoof e Puchaser in & respacts mcloding &S or damage by fie ar thell
Designation: Director Uttar Pradesh 22, Khasra Mo 483 Vikash Marg near Preet : :
Address: Flat No. 1/41 Welcame Home 207001 Tughlakabad  Extn, Viiiar Metro Stafion or other accidents, and other risk from the data of the Confirmation of the sale by the undersigned authonsad officer, The Purchases shall not be entitied fo annyl the
' o i i g Y il o1 20y ground whalzaeyves
Apartment, Plot No. G-05, Opp G § Neaw Delbi South Dekhi Mew Dalki - 1100492 2 . ] )
y i 110019 10, The Demand Craft/Pay Order deposited towards the sarnast money shall be returmad to the unspccasstul bidkders
Commer llege, Giripath, - -
Bbaimoeth, Ni;;j%jﬁﬁ}g e 11, | 0BRIZ20 |Vikas, 271062024| Rs. | Thid Foor Wah Roaf|  Rs. | 30082024  Rs. Rs. 12-11-2024, | 1. For ai the pumoses sale of these Properties s stictly on 'AS 15 WHERE 15 BASIS® and “AS IS WHAT IS BASIS AND WITHOUT ANY RECOURSE BASIS®. Tre
20 = ' 1000005 | Shobha Davi, 16,596,959/ | Rights Arez Plol Na. | 17,53,235/- | (Symbelic} [ 13,21,920/- | 1.32.902/- | 10:00 AM to 4:00 P company s nof aware of 2y encumbrances of any nature whatsoever on the afuesaid propartias,
gf;:é_ﬂﬁ‘; Efuﬂ“ 042431 EE;;":; g'";g'[a':u“:f::;; ‘:g,sl- ;"-;f ﬂ':l'jra:le";ﬁ;a L‘]']:'E 3& m%t‘mrml 12, All expenses relating to Stamp Duty, Registration Charges, Transfer Chamges and any other charges in respect of the above referred property shall ba harns by the
+ Mo -12P : 18, Sl _ =4 Lol | Purchasar,
g;‘:;i;rzdtwﬁ E::IH I:rllrﬂ?mﬂe E:hr.;lla.! Eﬂﬁﬂﬂ:ﬂﬁ:‘t 13 The duthorsed officer is rot bound §o ascept the highest odfer ar any or @ ofiershidi{s) and the company resarves &5 right ba reject any or 38 bid(sh witheat assignmen
Pradesh -201009 Known 45 Amril Vihar, Vilar Metro Station, amy reasons Theneot
Burari, Morih Debhi Mew Delhd - 110002 | 14, Noperson offier han the biddars themselves of thair duly authonsed roprasamatoes shall be allpwad (0 participate in 1he 2318 procepdinps,
-110084 15, Incaze all the duss together with 3 cost charges and expensas ncurred by the company are teadered of setiled by the abose name borrower & any fime tefare the
12. | DETR20 |Winod Kimas, 22.03.2024 Rsz. Flal Mo 05 Uppsr Rs. 04,06, 2024 Rs. Rs. 12-11-2024, date fixed lor sak for the progerly, noer Sec13(8) of the Act, (hen i property Wil nol be selid and all the bids received [rom i grospectve bidoers shall bi réturned
DZ0000 | Migha Dewvi, 8,76,803.- i‘.rnur_lrl Floor Plod Mo| 10,95,088/- | {Symbedic) | 12,90,000,- | 1,20.000/- | 1000 j!hl ba 4:00 PM o them without.any liahilty /claim against the company
026847 E'E?f_“d Flaor ! Hf_"“""éal‘m“'“ Mo 302 Third Floor, Plot | 45 This notice is a0 3 nabice to above said Borrewers under Rule B{Gjand Appendec VA of the security Interest Enforcement Fules 2002 to the Gustorer al thek
E"J.“nﬂ,?g,,,mfi] ?‘2s+g§|;_1a_ur;naﬁﬁ N Hﬂhﬂddl.EL HE:MI raspectva address as mankioned in Calymn # "0 & *F.
Em.hﬁ, thrIr.ELW Codany Ftaiamla'r Pa:t ﬂﬁ':sh?*ﬂﬁmnﬁr:m't 17, For detailed teoms and canditions of the sake, pleasa refer ba 1he Gecured Creditor's website | 6. www shubham. co.
Gurgaon, Haryana Gargaon Haryana Vihar Metro S1ation, 18, For larther inlormation, clarily or amy assistance, same can be approacked (o Me Virender Mishra, (Aulborised DIEcer) al Malile Mo, TESTISIZZE.
122001 122001 Mew Delhi - 110082 | PLACE: GURGADN, DATE: 08.10.2024 AUTHORIZED OFFICER, SHUBHAM HOUSING DEVELOPMENT FINANCE COMPANY LIMITED
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